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No :

CORRIGENDUM,

Members are informed
Departinent of Transport will be

below :-—

Department Date of
sitting

Transport 2547 +95

02.8.96

that the questions relating to

taken up in the sittings as given

Last date of Date of
receipt of holding
notice _ ballot

of gucstions for

for the dep-~ determining
artment. pri ority

for oral
r‘.?l’l.S\AT_C_)];S_ ~

12.7.96=3,00PM 12.7.96~5 PM
19, 7.96=3.00 BM 19,.7.96~5 PM

P.N. Gupta
Secretary



